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Assurances/Programmes for Food and Nutrition Security in 
N.C.M.P. 

*421. SHRI PRAVEEN RASHTRAPAL: Will the Minister of 
CONSUMER AFFAIRS, FOOD AND PUBLIC DISTRIBUTION be pleased 
to state: 

(a) the details of various assurances given under the food and nutrition 
security in the National Common Minimum Programme (N.C.M.P) of the 
Central Government; and 

(b) the action taken to implement those assurances/programmes? 

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE 
AND MINISTER OF STATE IN THE MINISTRY OF CONSUMER 
AFFAIRS, FOOD AND PUBLIC DISTRIBUTION (DR. AKHILESH 
PRASAD SINGH): (a) and (b) A Statement is laid on the Table of the House. 

2 



[25 August, 2006] RAJYA SABHA 

Statement 

(a) and (b) The promises made under the National Common Minimum 
Programme in the area of food and nutrition security, along with the action 
taken thereon is given as under:  

Promise Action Taken 

(i) The UPA will work out, in the next The Planning Commission had 

three months,   a comprehensive constituted a Task Group in 
medium-term strategy for food and August 2004, which has submitted 
nutirition security. The objective will its report on Comprehensive 
be to move towards universal food Medium Term Strategy for   Food 
security over time, if found feasible. and Nutrition Security in April 2005. 

(ii) The UPA Govemment will streng- The steps taken to strengthen the 

then the Public Distribution System PDS may be seen at Statement-I 
(PDS), particularly in the poorest (see below) 
and backward blocks of the country  
and also involve women's and ex-  
servicemen's cooperatives in its  
management.  

(iii) Special schemes to reach food- A revised Village Grain Bank 

grains to the most destitute and Scheme has been  approved 
infirm will be launched. Grain banks with focus on chronically food 
in chronically food-scarce areas will scarce areas in February 2006. 
be established. During the year 2005-06, Rs. 19.76 
 crores have been released for 
 establishment of 3282 village Grain 
 Banks. During the year 2006-07, a 
 budget provision of Rs. 50 crores 
 has been made for establishing 
 Village Grain Banks. 

(iv) Antyodaya cards for ail house- The Antyodaya Anna Yojana has 

holds at the risk fo hunger will be been  expanded to cover an 
introduced. additional one crore households by 
 including, inter-alia, households at 
 the risk of hunger. 
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Promise Action Taken 

(v) The UPA Govemment will bring 
about major improvements in the 
functioning of the Food Corporation of 
India (FCI) to control inefficiencies that 
increase the food subsidy burden. 

The improvements made in the 
functioning of the FCI have been 
indicated at Statement II (see below) 

(vi) Nutrition programmes, particularly 
for the girl child will be expanded on a 
significant scale. 

"Two major nutrition programmes have 
been expanded viz., 
 (i)   Integrated Child Development 
Services (ICDS) programme; and 
(ii) Kishori Shakti Yojana The details 
may be seen at Statement III. 

Statement-I 

Steps taken fo strengthen TPDS since 2004-05 

The Government has had several rounds of meetings with the State 
Government, Fair Price Shop Dealers Federation, and Members of 
Parliament for strengthening of the Public Distribution System in the country. 
After consultation at various levels, the Government has issued instructions 
to the States to undertake a campaign for review of Below Poverty Line 
(BPL)/Antyodaya Anna Yojana (AAY) lists to eliminate ghost ration cards; 
take action under Clause 9 of the Public Distribution System (Control) Order 
for punishing the guilty to ensure leakage-free distribution of foodgrains; 
involve elected Panchayati Raj Institution (PRI) members in distribution of 
foodgrains; display of BPL/AAY beneficiary lists on al! Fair Price Shops 
(FPS); put up the district-wise and FPS-wise allocation of foodgrains on the 
websites ensure timely availability of foodgrains at FPS level; take up 
training of members at the FPS level; establish Vigilance Committees and 
computerize the PDS operations to ensure transparency in the system. 

Statement-Il 

Major Improvements in the functioning of the FCI since 2004-05. 

(i) Debt restructuring:- FCl has mobilized Rs. 8604.90 crore (through 
issue of bonds for Rs. 5000 crore at an average coupon rate of 
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7.14% and for Rs. 3604.90 crore at an average coupon rate of 
7.54%) against the bank interest rate of 8.15%. This has resulted in 
a saving of Rs. 174 crore in the food subsidy till July, 2006. 

(ii) Implementation fo Integrated Information System for Foodgrains 
Management (IISFM):- The IISFM project under implementation 
since 2004-05 aims at improving the FCI efficiency through 
computerization of foodgrains stocks at the depot and district level 
at a total cost of Rs. 97.66 crores. As on 1.5.2006 hardware had 
been supplied at all the 895 locations and installation completed at 
785 locations. So far 75% of FCI depots have started computerized 
data entry of their stocks. 

(iii) Implementation of Voluntary Retirement Scheme (VRS):— The 
VRS scheme was introduced by FCI for its permanent employees in 
June 2004. A total number of 8,777 employees took VRS under the 
scheme. This has resulted in reduction of establishment cost of the 
FCI by around Rs. 150 crore annually. 

(iv) McKinsey & Co. study report:- Pursuant to the recommendations 
made by M/s. McKinsey & Co. a Policy implementation Office 
(PIO) has been set up in May, 2005 with a specific mandate to 
implement efficiency improvement ideas. 

Statement III 

Expansion of Nutrition Programmes since 2004-05 

ICDS 

(i) To fulfill the commitment contained in the National Common 
Minimum Programme (NCMP) and to comply with the Supreme 
Court's direction the Government approved expansion of the ICDS 
Scheme in May, 2005 to 467 additional ICDS projects and 1,88,168 
additional Anganwadi Centres, taking the total number of ICDS 
projects from 5652 to 6118 and Anganwadi Centres from 7.58 to 
9.46 lakhs. 

(ii) The financial norms for Supplementary Nutrition Programme (SNP) 
have been doubled from Re. 1 to Rs. 2 per day per beneficiary and 
Central Government has decided to share 50% cost of the 
supplementary nutrition with the States/UTs from 2005-06, against 
the earlier norms of the entire Supplementary 
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Nutrition component being financed by the State Governments. The 
annual budget for SNP is Rs. 1500 crores each for financial year 
2005-06 and 2006-07. it is significant to note that during the period 
of nearly two years i.e. from 31.3.2004 to 31.12.2005, the number of 
beneficiaries under the scheme have increased from 415.09 lakh to 
546.31 lakh i.e. an increase of over 20%. 

Kishori Shakti Yojana (KSY) 

The Kishori Shakti Yojana for adolescent girls has been expanded from 
2000 ICDG projects to cover all the 6118 ICDS projects in the country. 

SHRI PRAVEEN RASHTRAPAL: Sir, I am really thankful to the hon. 
Minister for his detailed reply. But it may be noticed from very first answer 
that the National Common Minimum Programme was implemented on 27th 
May, 2004, and the Ministry was required to give the complete programme 
within a period of three months. The hon. Minister has admitted that it was in 
April, 2005, that the report from the Planning Commission Task Group was 
received by the Ministry. According to me, eleven months have already gone 
by in preparing the report. Nevertheless, I would like to know from the hon. 
Minister, what has happened to the report received from the Task Group 
appointed by the Planning Commission? 
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RAJYA SABHA [25 August, 2006] 

SHRI MOINUL HASSAN: My question is with regard to improvement 
in the functioning of the Food Corporation of India. My question has two 
parts. Is it a fact that the quality of foodgrains supplied to the common people 
through Annapurna and Antyodaya Yojana- it is meant for BPL people-- as 
per my experience, many times, is of very, very low grade and sometimes, it 
is rotten? If it is so, what action is the Government in a position to take? Part 
(b) of my question is: Is the Govemment in a position to procure rice from 
the Self-Help Groups, which are run mainly by women in rural areas? 
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SHRI MOINUL HASSAN: As a Member of Parliament, I would like to 
make a complaint that in your own godowns, it is staying for a long time and 
getting rotten. 

DR. AKHILESH PRASAD SINGH: Let me complete my reply. 

SHRI C. RAMACHANDRAIAH: It is unfit for human consumption. 
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SHRI MOINUL HASSAN: Yes, it is unfit for human consumption. 

� ���� �� �  ��!� �" ��� 
'�s��$�� ��� / �� -#�v ����
* �Q�L ��
��� ����#�����'�
( �
$� ��� ! $%� #�b� � �#
�#� 
$� ��)� ����� �'� +� � ( �
$� ��	�! � � 	� �
�� � �� �@� � ��
������ �� �� ���� 

���� � ���� ����4 	
��&
4 	
��'�+� 

SHRI MOINUL HASSAN: It is there in your godowns. 
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SHRI MOINUL HASSAN: Sir, he has not replied to part (b) of my 
question. 

MR. CHAIRMAN: NO, Shri Ravula Reddy. 

SHRI RAVULA CHANDRA SEKAR REDDY: Sir, through the NCMP, 
you have promised the nation that within three months, you will work out a 
comprehensive programme. There is the report of the Task Force. Even today 
nothing has translated into action. That is number one. I would like to seek a 
clarification from the hon. Minister with regard to the Food Advisory 
Committees which are constituted at the FP shop level and at other levels. 
They all have become defunct. Are you in a position to give any direction to 
the State Governments to see that they meet regularly; at least, once in three 
months?There is a mandatory provision. Are you going to reduce the quantity 
under AAY and other schemes? 
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SHRI RAVULA CHANDRA SEKAR REDDY: You have completed 
28 months. 
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SHRI SU. THIRUNAVUKKARASAR: Sir, in Tamil Nadu, the 
Government has reduced the price of rice. Now they are going to supply one 
kg. of rice at Rs. 2. I want to know from the hon. Minister as to 
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whether there is any plan by the Union Food Ministry to give rice at Rs. 2 per 
kg. through out the country. Secondly, if any State Government comes 
forward with a similar scheme, do you have any proposal to compensate the 
loss incurred by the concerned Government? 

� ���� �� �  ��!� �" �#� 
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MS. MABEL REBELLO: Sir, recently, I visited four tribal districts in 
Jharkhand, and I interacted with the CDPOs of the ICDS projects. They did 
not even know what this Kishori Shakti Yojana is. If the district officers did 
not have the elementary knowledge of ICDS projects and Kishori Shakti 
Yojana, how will they ever give nutrition to the children of the area? These 
are the poorest districts of India. And this is happening at a place from which 
the Minister hails. 
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MS. MABEL REBELLO: I would like to know how they are going to 
implement this and ensure that children get the food. Secondly, Sir .............  
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MS. MABEL REBELLO: What they give for ICDS is food which the 
children cannot eat. They give raw gram powder and joggery. They give it to 
the cows. Now, is this project meant for cows or for children of India? 
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SHRIMATI S.G. INDIRA: Sir, I would like to know from the hon. 
Minister whether the need has arisen to review the Food Policy of the 
Government in view of less than expected procurement by the Government 
and also in order to give concession to private players, a decision was taken to 
import huge quantities of foodgrains, which resulted in rise in prices of all 
essential commodities in the open market. The Standing Committee, in its 
Report, had asked the Govemment to review the Food Policy. Therefore, I 
would like to know from the hon. Minister whether he will come forward to 
review the Food Policy, and bring forward a new Food Policy. 
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